| ABIDUR RAHMAN Slo MOEEDUR RAHMAN Aged 51 years Resident of Village+P.0.-
CHANDRADEI Dist. ARARIA, Bihar give herein below the details of the Assets (Immovable,

Movable Bank Balance) cic.
(R} Details of PAN and Status of Filing of Income Tax return :
Q‘s S.No. | Names Permaneni The financial | Total Income
Account Number | year for  which | shown in Income
{PAN) the last Income- | Tax Retum (in
Tax return has | Rupees)
, been filed
I Self AEVPRY9547) NIL NIL
2. | Spouse- i | AEXPA0304C 31.12.2014 5,65,750.00
3. | Dependent-1 ADPPZ4800M NIL NIL
4 Dependent-2 OSVPS24B65E NIL. NIL
E Dependent-3 NIL NIL NIL
A. Details of movable assets :
'S Description Self | Spouse | Dependant | Dependant- | Depe | Depe
| N -1 (Son) 2 ndant | ndant
@, g (Daughter) | -3 4
Nuzhat Ara Noor | Noor
1 B . ~_Zeba | Sahar
(i) | Cash in hand 40,000.00 | T.ooi% : . :
ji | Details of Deposis in | 1. UBGH ofE NI NIL
“:L Haok scommis (FDRs, | CHANDRADED ﬁ:'::"' :EF:::"'"“ I““:i“'":'j“
Emmi AJENo- 1007501 | 5nanoseias | 50100561255102 sc100561254600
DICOLIE Rs.- 295,091/ Re.- 2935742 | Rs. 1054500
nchading wing | Re-730004 |
| BCCO ), Deposita
with Financeal
ORI, L] |
Hanking Financial
Companies and Co
operutive Societies and | 2. CHI
e amouit in cach sich Frieer  Road
degurin Paina
e No.s
12R750K02
Rs 37999
i SBl  Bihe
Vidhan
Maadal Ak
o
‘ 20324811004
Rs 21,7088/
(ii | Details of investment in | NIL e [ WL NI Nl
A Bonds. Dehentures




(s) have taken cognizance =
NAME Permanent Account | Year for which | Total Income
Number (PAN) last Income Tax | Shown
Return filed
| (a) Candidate AEVPR9547] NIL NIL
(b) Spouse AEXPAD304C 3171272014 5,65,750.00
() Dependants 2 ADPRIABOOM B OSVISIAESE NIL NIL
Details of Assets and Lisbilities in rupees
Awscta( Total value) L . o
Immovable Asset - MNIL - NIL - MIL
1) Purchase Price mnd Ra1 2,000 00-
| .u_“ﬁ"'_ﬂ: Iy - NIL NIL NIL
(Total Value)
| 1) Ay Investmend on the Ra 83 000 00
property by way of NIL NIL NIL
development,  consEruction
e
{oie) Approaisssse Current
Markes Price of Asset Rs 2475000000 | R 3144000 NIL NIL NIL
(Total Value)
Lisbilities
ML NI ML ML
{1) Govermment [ | Total)
NIL NI NIL ML NiIL
{w) lowns from Pank,
Financial Institutions  and | NIL Ra 11534167 | NIL NIL ML
athers (Total) .
Highest educational qualificatio :
MATRIC - VEAR: 1980 AZAD ACADEMY, ARARIVA, RIHAR SCHOOL EXAMINITION BOARD, PATNA
iGiive details of School / University education with full form of the cemificate | diploma / degree course) (Name of ithe
SchuoltUaliege Iniversity and the vesr in which the coumse waa completed)

et s = N




3.

Details of Immaovable assets |
(Note :|. properties in joint ownership indicating the extent of joint ownership will also have lo

be
indicated.
5 Pﬂhﬂwwm be mentioned separately in this format.)
| §.No. | Description Spouse Dependent Depmz I;cpmdnu
-I m— -
| Agricubrsl Land CHANDRADEI, | BANGAMA,
|xcatacni ) HAYATPUR, HAYATPLR
Servey numnber(s) LAHMA, Adge
HADIY A, 49) 498,293,
BANGAMA Afc- | 321484910, NIL MIL
03414234, | 3T0917
192,343, 366,367,
360.369,375,255,
339,319,320,764,
HEE 331058 391,
339,370,135 367,
283,117.292,672
#HWH _ |3 NI NiL ]
Wikcther propertyiYe: o | YES YES = s
, No)
' Dae of puschase i case of self = B .
“ﬂ?“m L-IE unn ‘case of purchass -
the tme of purchase i
Aty Investment on the land by way of >
COnEFUCTn
Appens inate urrent market value s 1 38,00, 000 R [ 650,000
NIl NIL
| Nos-Agricaliwes] Lasd BASANTPLER, =
Liscut o s) KAKODWA,
Survey numberisl SISALNA,
MAJKLRI
, A=
BE5,12,
- 313, 292
[ iean : :
Whether pderited propernty . -
{Yeu or NOY) YES
| Duie of purchase n cmse of sl . i
| accguined property Purshased 1992, 199
Cost of Land (in case of purchase) si | Ra.7.00,000 . =
the time of purchase
Any Imvesiment on the land by way of - -
development, conatructaon el
Approxunate Currert marke! salue Tis. 65,00,000/-
| Commercinl Buikling
tincheding aparimentisi POTHIY A
- oo s ) Ade- 200
L
Built up Arca (Total mensurement in FIAT 6l g -

| b
Wonache inherified property

-.ﬂ-..—-w




_n‘.ug_[!sl NO
purchase in case of self H
|!pl-l 1993 ===
Crest of property (incme of porches ) - 3006 : =
al the time of purchase
Any Invesiment on the property by ML OIL . <
wy of development, construction eic. AGENCY,
MATMA,
POTIYA,
PALASI
COST- Ra
Appron anate Current market valuo - Ra
. NI N | N
] {inchuding | CHANDRADEI . - -
apartments) Ale- 335079
-Location(s) BASANTPUR
Survey fanhen i) Adg- BE7
Ty HEART,
BUDDHA MARG,
PATHA FLAT
NO, 503
C TYPFE FLAT,
] TAJ SARTAJ
GROUP NEW
DELMHI
ﬁw*i“ﬁ% f : : :
Hudt wp Arca (Totel mecasurament E S - - E
s
Whether inberitad property - - c
& o YES
purchase in case of self =
acyuired property
Cost of property (in case of parchase) - -
ol the time of purchase
Any Investment on the land by way of - -
development, construction eic.
Approvimate Current market value for . - - -
all three residential House
(¥] | Others (vach as interest in property) | = - = - -
ivi) | Wetsl of Cornent Market Value of (i) | Ra, R - .
ta {v) mbove r
it} | give herein below the detaals of lisbilites’ dues 1o pablic lnancial nsttutions and governmend -
lm_mdw_ﬁﬁﬂ—t#lﬂ.mww%ﬂ-_h
each
SN0 | Descrs Self Spows | Dependeni-i | Dependeni-2 | Dependent-1
{11 | Losn or dugs to bank/Finsncisl chBli - -
Institationis) ARARIYA
Mame of Bank or F1 Ade-
A aaatstanading 2008050
Nature of losn CC.
GENERAL
Lomn or dues 0 2 sny
other  than
mentioned in (i] above.
Masnels)
A rratind daatetanding




VERIFICATION

I, the deponent, above named, do hereby verify and declare that the content of this affidavit are
truc and correct (o the best of my knowledge and belief, no part of it is false and nothing material
has been concealed there from. | further declare that :

(a) there is no case of conviction or pending case against me other than those mentioned in

items 3 and 4 above; )
(b) I, my spouse or my dependents do not have any asset or liability, other than those
mentioned in items 5 and 6 above.
Verified st ............cc0000000me I v oanannidiiveinense EMEOE oo ioiannniisasrinisionsinnnanicdil



(i)

Mature of lusn

" Any other liailiry

Cormred Tuatal of Habslites

102341 &7

" Crvermmens Dues -

Dues w0 deparunents doaling with i

h—umﬂq-h
supply of vester

Dhics b0 department dealing with
of |

W deparments Jesling with
!

Iinchading

Income Tax Dues

Wealth Tas dues

Service T Dues

Munscepal Property Tas Ducs

Sales Tax Chacs

Any otlver dues

{irnnd total of all Gt duey

GRAND TOTAL OF ALL TP
[HES

102341 67 - .

(7) Details of profession or occupation:

R —
(8) My educational qualification is as under :

MATRIC - YEAR- 1980 AZAD ACADEMY, ARARIYA, BIHAR SCHOOL EXAMINITION BOARD, PATNA

(Give details of highest school/University cducation with full form of the
certificate/diploma/degree course)
(Name of the School / College / University and the year in which the course was completed.

(9) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE :

Name of the candidate

Full postal address

Number and Name of the constituency and state

2
k]
4

Name of the Political party which set up the candidate

(otherwise write Independent)

(2) Number of cases in which conviction order
passed (other than those referred to in Form 26)
(b) Total number of pending cases where the court

Mm
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